
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO. 26(ND)2010
cA. NO.

PRESENT: SMT. INAMALHoTRA
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.10.2016

NAME oF THE CoMPANY: M/s. Anit Kumar Garg v/s. Sukh Sagar Buildcon prr. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Be listed for final arguments on 25.11..2016.

Interim orders to continue. I* f"t"^.c^"
(Ina Malhotra)

Member Tudicial


